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Record of Proceedings

Case was called out for virtual hearing.

2. The representative of the Petitioner submitted that the instant petition has been
filed for determination of transmission tariff for the period from COD to 31.3.2024 for
220 kV Kishanganga-Wagoora D/C line partially on M/C tower along with associated
bays at Wagoora Sub-station under “Transmission System associated with
Kishenganga HEP”. He submitted that the asset was put under commercial operation

on 31.7.2019.
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3. The Commission directed to list the instant petition for hearing again along with
Review Petition No. 29/RP/2022 as the decision in the said petition will have a bearing
on the capital cost of the transmission asset covered in the instant petition.

4. The matter shall be listed along with the petition filed by NHPC (Review Petition
No. 29/RP/2022) in due course for which a separate notice will be issued to all parties
concerned.

By order of the Commission

sd/-
(V. Sreenivas)
Joint Chief (Law)
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